FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS OF RAJMAL LAKHICHAND JEWELERS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of Corporate Debtor

Rajmal Lakhichand Jewelers Private Limited

Date of Incorporation of Corporate
Debtor

21% August 1997

Authority under which Corporate
Debtor is Incorporated / Registered

Registrar of Companies, Mumbai

Corporate Identity Number / Limited
Liability Identification Number of
Corporate Debtor

U24230MHI1997PTC110243

Address of the Registered Office and
Principal Office (If any) of Corporate
Debtor

189, Johari Bazar, Jalgaon (Maharashtra)- 425001

Insolvency Commencement Date in
respect of Corporate Debtor

9" February 2023 in Company Petition No. CP (IB) 543/MB-1V/2022

Estimated date of closure of
Insolvency Resolution Process

7™ August 2023 (180 days from the Insolvency Commencement date
which is 9" February 2023)

Name and Registration Number of the
Insolvency Professional acting as
Interim Resolution Professional

Name: Mr. Harish Kant Kaushik
Registration No: IBBI/IPA-001/IP-PO1469/2018-2019/12340

Address and E-mail of the Interim
Resolution Professional, as registered
with the Board

Address: F-1904, Sapphire Regency Towers, Kavesar, Ghodbundar
Road, Thane (West) MH- 400615
Email Md: harishkant20070ema

il com

10.

Address and E-mail to be used for
correspondence with the Interim
Resolution Professional

Address: Unit No. 106, Kanalua :Atrium —2, Cross Road “A’, Chakala
MIDC, Andheri East, Mumbai - 400093
Email Id; irp rajmal@gmail com

11

Last date for submission of claims

24" February 2023

(Copy of order issued by Hon’ble NCLT, Mumbai Bench in Company
Petition (IB) No. 543/MB-1V/2022 was downloaded on 10® February
2023)

12,

Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the interim
resolution professional

NIL

3,

Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

Not Applicable

14.

(a) Relevant Forms and (b) Details of
authorized representatives are
available at:

!\!25'\\ ibbi eov in/home/downloads

Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the commencement of
a Corporate Insolvency Resolution Process for Rajmal Lakhichand Jewelers Private Limited on 9" February 2023.

The creditors of Rajmal Lakhichand Jewelers Private Limited are hereby called upon to submit their claims with
proof on or before 24™ February 2023 to the Interim Resolution Professional at the address mentioned against Entry
No. 10.

The financial creditors shall submit their proof of claims by electronic means only. All other creditors may submit the
proof of claims in person, by post or electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

-

Lj -
BaristrKant Kaushik
Interim Resolution Professional
Rajmal Lakhichand Jewelers Private Limited
Registration No. IBBI/IPA-001/IP-P01469/2018-2019/12340
Authorization for Assignment valid till 4" December 2023

Date: 12" February 2023
Place: Mumbai
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FLUIDOMAT LIMITED 16

Regd. Office: 117, 1st Floor, Navneet Darshan 16/2, Old Palasia INDORE (M.P.) 452018
CIN : L74210MP1978PLCO01452
Website : www Hluidomat.com Email : info@fluidomat.com Tel.no. : 91-731-2564820 NOTICE =
AN EXTRACT OF CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & NINE MONTHS ENDED DECEMBER 31, 2022 (ASTIAN PAINTS LIMITED) "' M
(Rupees in Lakhs except EPS) Registered Office : 6A, Shantinagar, Santacruz (East),
SR. Quarter Ended [Quarter Ended | Year to Dale Mumbai 400 055. CIN-L24295MH1980PLC023206
No. Particulars d1.12.2022 | 31.12.2021 | §1.12.2022 NOTICE is hereby given that the certificate(s) for the under mentioned o ; :
- Un-augited [ Un-audited 1 Un-sudited securities of the Company has/have been lost/mislaid and the holder(s) Regd. Office: Plot No. 237, Azad Nagar Rahivashi Sangh, Acharya Donde Marg,
; ;:1‘;::;:"::;;:;::"::’:"::;"“ R R ) 12022:}3: 3;2':: 3:39::'5; of the said securities /applicant(s) has/have applied to the Company Sewree (W) Mumbai - 400015 (M.H.)Tel: 07480-423308, 423301
3 | Net Profit/ (Loss) for the periud befare Tax I(;Itar E I and/or Extraor items) 224.79 183.56 836.48 to issue duplicate certificate(s). . . Email: cjsecretarial@gmail.com + Web: http://www.cjgelatineproducts.com
4 | Net Profil/ (Loss) for the :sriud after Tax [alflsr Exceptional and/or E i il,emsJ m -13 140-21' 631 -24 Any person who has a claim in respect of the said securities should
5 (Tnlltal I‘:rom}pre:enlilve Iocome o th peiod {liTnprr::I?g Profit/ (Loss) for the period 171.96 144.80 638.16 ll%d%‘;ysﬁcf};(frflfﬁiZvﬁgtéheeﬁgfﬁgnéOﬁgjniei‘fﬁefigefffowif?ffe‘ ?I.:QTQEl'\JnEg'}rE%FALI{I%A#IEIEIEVIDO§I.'I;'?-I§DEANL|§)ENDEglmﬁlgﬁ%tggﬁlgg;s ;(()JZE
alter Tax) and other comprehensive Income (after tax Y e > U Pty W SF
6 | Equity Share Capital (Face value of Rs.10/-) 492.70 492.70 492.70 duplicate certificate(s) without further intimation. ’
7 | Earnings Per Share (of Rs. 10/- each) (for continuing and discontinued operations) - Name(s) of Kind of Securities No. of | Distinctive (Rs. in Lacs except EPS)
1. Basic: 3.49 2.04 12.95 o
2. Diluted; 3.49 2.94 12.85 holder _and face value Securities | number(s) Quarter | Quarter |Nine Months
Notes: 1 Key St Unaudited Financial Information : Mrs.Vidya | Split Shares having Face 570 10804001 Particulars Ended Ended Ended
SR. Particulars Quarter Ended |Quarter Ended | Year to Date Vikas Value of Rs. _1/- each i.e to 31/12/2022 | 31/12/2021 | 31/12/2022
No. 31.12.2022 | 31.12.2021 | 31.12.2022 Haiirni Shares obtained after 10804570 Unaudited | Unaudited |Unaudited
Un-audited | Un-audited | Un-audited ajurmis Splitting Original 57 ,
1./ Tutaf Incomes 1028.30 916.33 3296.50 ( Fifty Seven) Shares having 1. | Total Income from Operations (Net) 902.533 1283.683 2676.353
2 | Profit before Tax 225.05 193.80 839.17 face value of Rs. 10/- each. 2. | NetProfit/ (Loss) for the period (before tax, 10.143 40.921 3.310
_3 | Net Profit after Tax {Total Comprehensive Income) 172.22 145.04 638.85 Place: Th - exceptional and/or eXtraordlpary items)
(2) The above is an extract of the detailed format of quarterly Financial Results filed with the Stock Exchange under Regulation 33 of the SEBI ace: lhane (Name of holder/Applicant) 3. | Net Profit /(Loss) for the period before tax 10.143 40.921 3.310
(Listing Obligation and Di qui ) Regulation, 2015. The full format of the Quarterly Financial Results are available on the Stock Date: 12/02/2023 Mrs. Vidya Vikas Hajirnis (after exceptional and/or extraordinary items)
Exct webiste (www.bseindia.com) and on the website (www.lluidomat.com). i 4. | Net Profit/ (Loss) for the period after tax 10.143 40.921 3.310
For and on behall of the Board of Directors (after exceptional and /or extraordinary items)
Place : Indore (M.P.) —— ;::Hpﬂﬂfgmu — 5. | Total Comprehensive Income for the period 10.143 40.921 3.310
. 4 PUBLIC NOTICE [Comprising Profit / (Loss) for the period
Datad: 11022005 DIN: 00007643 (after tax) and other Comprehensive Income
Public Notice is hereby given (after tax)]
_ _ _ _ that:- 6. | Paid-up Equity Share Capital 481.33 481.33 481.33
L A xS et Wt s Rl SALE NOTICE FOR SALE OF Mrs. SurajLodha, Rio Flat No. 7..| Reserves (excluding Revaluation 57884
Bank of Baroda Mumbai - 400 078. Phone: 022 — 68412509 IMMOVABLE PROPERTIES 403, on 4th Floor, B Wing, in the Reserve) as shown m_the Audited Balance Sheet E
Fcl o> = | Email: recovery.mmer@bankofbaroda.co.in building known as “Pooja of th? Previous Year (i.e. 31-03-2022) n
APPENDIX IV-A [See Proviso to Rule 8(6) and 62)] Apartments”, Dadar (West), 8. | Eamings per Share (of Rs.10/- each) (For Continuing & 0.211 0.850 0.069
) ) - ) o . . Mumbai-400 028, has purchased Discontinued Operations) Basic & Diluted:
E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security InterestAct, 2002 read with ’
provision to rule 8(6) and 6(2) of the security nterest (Enforcement) Rules, 2002. the Flat No 403, on 4th Floor, B NOTE: The above is an extract of the detailed format of Quarterly and Nine Months Financial Results
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable property mortgaged/ charged to the Wing, in the building known as filed with the Bombay Stock Exchange under Regulation 33 of the SEBI (Listing Obligation and
Secured Creditor, possession of which has been taken by the Authorized Officer of Bank of Baroda, Secured Creditor, will be sold on “As is where is”, “As is what is” and “Pooja  Apartments”,  10-B, f : . h
“Whatever there is” for recovery of below mentioned account/s. The details of Borrower/s / Guarantor/s/ Secured Asset/s / Dues / Reserve Price/ E-Auction date and time, situated on the Plot No. 460, D_|sclos_ure ReqUIrememS_) Regulatlons, 20,1 5. The full format of the Quarterly and Nl_ne.MonthS ended
EMD and Bid Increase Amount are mentioned below- TPS No. IV, of Village : Mahim Financial Results_areavallapleoq the website of Bombay Stock Exchange (www.bseindia.com)and on
sr/ Name & Address of Description of the immovable | Total Dues | Date& | (1)Reserve Price & | Status of Property Taluka: & Ijistrict - Mumbai. b); Company's website (www.cjgelatineproducts.com). For C.J.Gelatine Prod Limited
Lot Borrower/s /Guarantor/s property with known Time of | (2) EMD Amount of | possession | Inspection date and under an Agreement i:)td or C.J.Gelatine Products Limite
encumbrances, if any E-auction the Property (Constructive and Time 07/08/1996. from M/s Universai Jaspal Singh
(8) Bid Increase Amt| /Physical) : R Place: Mandideep Chairman & Managing Director
T |Borrower: Mis. K K Agency and| Commercial Godown No2, situated] Rs 30.85 lacs | 28022023 | (1)Rs.18,75000- | Physical | 21022023 Estate Developers (A Registered Date : February 11, 2023 DIN: 0:400045
its Proprietor — Mr. Deepak|on Basement Floor of Building known ason 2.00 pm - 2.00 Pm-6.00 pm Partnership Firm). All the Original
Parmanand Matta as Avadh Apartment, Plot No.54, Near| 31.01.2023 | 6.00 pm (2) Rs.1,87,500/- Contact Person Agreement and documents
Add: Godown No.2, Basement,|[Rameshwar Complex, Shiv Ganga|plus unapplied Mr. Doley Nameswar pertaining to the said Flat No.
Avadh Apartment, Near|Nagar, Ambernath (East), Taluka —| interestand (3) Rs.25,000/- 7005259723 403 “B” Wing, are missing. A SIRYEUs UXDHIR
Rameshwar Complex, Shivaji|Ambernath, District — Thane, 421501| other charges ’ -
Nagar, Ambernath (East) —|owned by Mr. Deepak Parmanand| thereon. 3i?g$t2na\:’ea|; ;Oendza:e:megtlst "“ U aﬂ—d Ia‘“” ﬂ@ m?ﬂ Gl H)TZTfFP]
421501 Matta ] 102, feda doatl, SINIAT Yo, Haes NS, Il
Guarantor: Mr. Santosh could not be found. 02, g . _ . .
Bhimappa Gopi 1 i Those documents are 1-An . | e B S .
2 [Borrower: MIs. Unnati|Residential Flat No401 on 4th Floor| Rs26.02 |28.022023| (1)Rs.49,57,000- | Physical 21.02.2023 Agreement for Sale  ditd. g—ffaer wem- 294/2022-23/RWD/DHANBAD feriep :- 11.02.2023
Enterprise and its Proprietor ~|adm. 535 sq. ft built up area plus open| Lakhs As On | 2.00 pm - 2.00 Pm - 6.00 pm 07/08/1996 ted bet ey AT, JTHT B T, SR, I gy e faaser @ e-procurement ggf & Yoot
Mr.Umesh Ramdas Vinerkar  [terrace of 110 sqft in B Wing of| 31.01.2023 | 600pm | (2)Rs4,95,700- Contact Person , executed between & WU # FifreT arHEg @ o §,
Guarantor: Mrs. VijayaRamdas |building known as Triveni Co-op|Plus unapplied Mr. Jang Bahadur M/s. Universal EState_ EIERE] TTaatea T (@ad ) eIt
Vinerkar Housing Society Limited, situated on| Interest And (3) Rs.25,000/- 9972229952 Developers. AND Mrs. Suraj &0 fpder TR
Add: Flat No.401, 4th Floor, B|PlotNo.D112, Sector 20, Village Nerul| other charges Lodha. To | W/ daw PR BT AW 3w N aER F e
Wing, Triveni Co-op Housing|(Ges), Nerul (West), Navi Mumbai,| thereon. . e arafer
Society Limited, Plot No. D112, | Taluka and District- Thane owned by PUb“C at large are hereby ) T s ¥ awaE T SRR
Sector 20, Nerul (West), Navi|Mr. Umesh Ramdas Vinerkar and Mrs. informed not to deal or carry out T B SN g (%—:E 12E560
Mumbai- 400706 VijayaRamdas Vinerkar. any transaction with anyone on Eoﬁ’ro) -
3 [Borrower: Mr. Suresh|Residential Flat No.416 on the 4th|Rs.8.49 Lakhs| 28.02.2023 | (1) Rs.10,21,000/- Physical 21.02.2023 the basis of said missing = e IEE
Premsingh Rathod Flooradm. 350 sq.ftbuitupareainthe| ~ AsOn | 2.00 pm~— 2.00 Pm—6.00 pm document. If anyone has already %%ﬁg{iigz %%%35 TP T T
Add: Ganesh Sewa Committee, |building known as Jivdani Darshan| 31.01.2023 | 6.00 pm (2) Rs.1,02,100/- Contact Person carried out, kindly inform the i) o8 Hred - 3 aEdE 2N
Indira Nagar, Meghwadi,|Co-op Housing Society Limited,|Plus unapplied Ms. Meera dersi d’ . i . b / 11 & &
Jogeshwari (East)-400060 | Chandansar Road, Opp. Old Post| InterestAnd (3) Rs.10,000/- Vishwanathan undersigned in writing in above RWD ISISTET & qef T (e (e~ 6.100
Office, Naringi Village, Virar (East),| other charges 9223420256 mentioned address within 15 DHANBAD/ | féoio) 11,70,43,30 18
Taluka — Vasai, District — Palghar| thereon (Fifteen) days. 32/ SRPKG- | (iv) T0ga0-32 ¥ X def AT ferefrcrs axcil 0.00 Are
' i ’ 1. | 02/2022-23 | o 9 &1 fa9iy sRefy & (¢i— 1.600 fbowio) TRE RIS
ORV;?::d by Mr. Suresh Premsingh If anybody has found the above V) oradl B § FoarieiE q 9o o e g?—r\r T
- - mentioned documents, then TRARY BRI (df— 1.600 fHoHi0) GIIES
4 (Borrower: Ms. Archana|Bungalow No.43/B (Ground + | Upper|Rs.15.68 lakhs| 28.02.2023 | (1) Rs.17,38,000/- Physical 21.02.2023 . . . AL :
Narayan Gadhe, Add: 1) Flat|Floor) adm.1150 sq.ft in the Complex| ~ ason 2.00 pm-— 2.00 pm - 6.00 pm inform Mrs. Suraj Lodha on his (vi) TeITeTSIE & offeMicar ab g @ fasy g i |t
No.103, First Floor, Gagan|known as Vishwamrut Township, on| 31.01.2023 | 6.00pm | (2)Rs.1,73,800- Contact Person Cell No. 98196627920r above H’xff?l%r PR (di— 1500 fHow0) 00 HIA
Prasad CHSL, Shastri Nagar, AT|PlotNo.43 adm. 2000 sq.ft bearing Gut| plus unapplied Mrs. Vishwanathan mentioned address or if possible, vii) facian eR® ﬂ@' b Wudrels db U bl
& PO - Kalwa, Thane - 400605. [Nos. 203A, 204, 205, 215A, 215B,| Interest and (3) Rs.15,000/- Meera kindly return the those FRART PRI (@ 1.200 faoio)
Add: 2) 309, Plot No.2, Sector 17,{245, 246 part, Mouje — Ghorle, Near| other charges 9223420256 documents on above address. 2 a’ﬂ?ﬁ!‘d 3 ffareT yeTer & fafr— 23.02.2023
Palm Beach Road, Sanpada,|Hanuman Mandir, Taluka — Murbad,|  thereon. For this. the founder will be‘ 3. S—fafaar U o Sifo fIfy Ud THa— 06.03.2023 SURTE 5.00 T TF |
NaviMumbai 400705 District—Thane, 421401 owned by Ms. ded suitabl 4. () o0 A Brifert, JENT BT AT, ST o, Haed), Tl st (@) Ryer Frar e, i srerar (1)
Guarantor: Mr. Mitul Amrutlal|ArchanaNarayan Gadhe rewarded suitaply. g e f 3 e W@Wﬂ%ﬁwmﬁ i %@@W:_
"R"a’;' b:“f\: ﬁ'a' r“’go”ﬁ’z' Mrs. Suraj Lodha 14.03.2023 JaTET 10.00 Io1 W STURTE 3.30 9ol TP | R
Nagar, Nabhur Road, Muund (W), Address - Flat No. 403, on 4th 5. ffder wery T WA 15.03.2023 TATET 11.30 T | _
Mombai 400080 ' Floor, B Wing, in the building 6. aa? bl QWW aret qaﬁjf;aﬁjm O TefT— He A, T rd e, 102, fghe deer, siftriEor e,
For detailed terms and conditions of sale, please refer to the link provided in https://www.bankofbaroda.in/e-auction.htm and https://ibapi.in. Also, prospective bidders may known as “Pooja Apartments”, 7. 3_ffder yaS B AT To— 0651—2207818
contactthe authorized officer on Tel No.022-68412509. For detailed terms and conditions, scan here - Dadar (West), Mumbai-400 028 8. ifIET Yo SRS RIS A FaRerd IR e 9 /3 LI 6 gR1_FRa d gve & w5 ¥ eriues
Place :- Mumbai sifevfe,_grior brl fauIT, B yHUSH, SIFdTE o Uel # Ud eiTaTE ¥ YT BT Sl Sllera El SR |
Date: 12.02.2023 Auth Sdé- off Date - 12/02/2023 [ERSEASINEINIC AR Jqarse jharkhandtenders.gov.in # ST ST el 7 | dAed geISrar
te: 12.02. thori i .
Place: Mumbai Bank of Baroda PR 290045 (Rural Work Department) 22-23 (D) ey a9

R (@SBl . CHASE BRIGHT STEEL LIMITED
POONAWALLA POONAWALLA HOUSING FINANCE LIMITED s State Bank of India Regd. Off R237, TTC Industrial Area (MIDC), Rabale, Navi Mumbai - 400 701.
HOUSING FINANCE (FORMERLY, MAGMA HOUSING FINANCE LIMITED) (See rule 8(1)) (SAMB) Stressed A_ssets Management Branch - II, Rah_eja Chambers, Tel.: +91-22-27§0§679, Fax: +91-22-2769062?, Email: chasebrightsteel@gmail.com.
Registered Office: 602, 6th Floor, Zero One IT Park, Sr. No. 79/1, Ghorpadi, POSSESSION NOTICE Ground quor, Wing -B, Free Press Journal Marg, Nariman Point, Websne.wwwAchasebnght.co.m, CIN : L99999MH1959PLCO11479
P o3 Mumbai 400 021.Phone: 022-4161 1446 Fax: 2281 1401 Statement of Unaudited Financial Result for the
(For Immovable Property) )
Mundhwa Road, Pune — 411036 Email: sbi.15859@sbi.co.in Quarter and Nine months ended 31.12.2022 (T In lacs)
Whereas, the undersigned being the Authorised Officer of Poonawalla Housing Finance Limited (Formerly known as Magma Housing Finance Limited) of the POSSESSION NOTICE [For Inmovable property] [See Rule 8(1)] Quarter | Yearto |Corresponding|
above Corporate/ Register office under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (hereinafter W ™ ‘Jersianed bsing the Authorised offi £ State Bank of Indi sl. i ending date 3mor]ths
referred as the “said Act”) and in exercise of the powers conferred under Section 13 (12) of the said Act read with Rule 3 of the Security Interest (Enforcement) Str:g::j'ASSGE”MZ'ﬁgggfmen?'S?ancﬁ ||’uc;,%ﬂzz Fﬁm‘?’eé SVingfaSah;—’; C%arrr:b:': No,| Particulars 31/12/2022 1'72921;;932 ;)ergeie:ulsny‘ggr
Rules 2002, issued a demand notice below dated calling upon the below Borrowers to repay the amount mentioned in the notice within 60 days from the date Free Press journal Marg, Nariman Point, Mumbai 400 021 under the Securitisation 3 0 3111212021
. . . and Reconstruction of Financial Assets and Enforcement of Security Interest Act, -
of receipt of the said notice. 2002 and in exercise of the powers conferred under section 13(12) read with rule 3 of 1 | Total Income from Operations 178 153.54 274
The borrowers having failed to repay the amount, notice is hereby given to the borrowers and the public in general that the undersigned has taken possession the Security Interest (Enforcement) Rules, 2002 issued Demand Notice Dated 2 | Net Profit/ (Loss) for the period (before Tax,
of the property described herein below in exercise of powers conferred on him/ her under Section 14 of the said Act read with Rule 8 of the said rules of the Esdosl\%?; QA‘Laii'i'lna%ﬁgogggzsi"ﬂz‘f’ae;Lgugﬁplt':trls;a?(‘a’;w%e:’a‘dtgs:;"f:ypt‘r’]g Exceptional and/or Extraordinary items) 5.03 -68.96 -21.83
Security Interest Enforcement Rules 2002 on the dates mentioned hereinbelow. amount mentioned in the notice being Rs. 12,72,12,404.72 (Rupees Twelve Crore 3 | Net Profit/ (Loss) for the period before tax
The borrowers in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be subject to Seventy Two Lakh Twelve Thousand Four Hundred Four and Paise Seventy (after Exceptional and/or Extraordinary items) 5.03 -68.96 -21.83
. . L K . L N Two Only) and further interest, incidental expenses, costs, charges incurred / to be 4 [ Net Profit/ (Loss) for the period after tax
the charge of Poonawalla Housing Finance Limited (Formerly known as Magma Housing Finance Limited) the amount and interest thereon. incurred within sixty days from the date of receipt of the said notice. - P ot
The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets. Details of The Borrower / Guarantors having failed to repay the amount, notice is hereby given (after Exceptional gndlor Extraordinary |t.ems) 508 -68.96 21.83
. . . to the Borrower/ Guarantors and the public in general that the undersigned has taken 5 | Total Comprehensive Income for the period
Property taken in possession are herein below. Physical P f f th rty d ibed herein below i ise of
: ysical Possession of the property described herein below in exercise of powers isi 1 i
Sr. Name of Possession Date of A tin D d Noti conferred on him under sub-section (4) of section 13 of SARFAESI Act read with rule [Comprising Profit/ (LOSAS) for the period (after tax)
No Borrowers Description of Property taken Dat statutory mount in Demand Notice 8 on this 9thDay of February of the year 2023. and Other Comprehensive Income (after tax)] 5.03 -86.55 -21.83
' aken Date Demand Notice (Rs.) The Borrower in particular and the public in general is hereby cautioned not to deal 6 | Equity Share Capital 167.50 167.50 167.50
1. | RAJENDRA R PRAJAPATI |ALL THAT PIECE AND PARCEL OF MORTGAGE PROPERTY FLAT |08/02/2023 | 13-July-2021 | Loan No. HM/0458/H/16/100440 g;;htepggﬁkﬂgf,ggig"f{)rdgg"g,gz;vn'}ho‘fh;gggf,g{;vgj;gj_@;bggcl};g;gemggg;;hrg 7" Reserves (excluding Revaluation Reserve) as sfiown
ANITA ENTERPRISES  |NO. 306 3RD FLOOR, SAI DEEP APARTMENT, THARAV NO. 12/1, Rs. 1014678 (Rupees Ten lakh Fourteen Seventy Two Lakh Twelve Thousand Four Hundred Four and Paise Seventy 5 'I'E“he AudFl)tedSBhaIan?efSRheitOc/)fthe E;‘ewous year. | 133091 | -133091 | -120163
Thousand Six Hundred SeventyEight Two Only) and further interest and other charges thereon. arnings Per Share (of Rs. 10/- eacl
ANITA RAJENDRA DANDIPADA ROAD, BOISAR EAST, PALGHAR - 401501. MUMBAI Only)payable as on 12/07/2021 alony vﬁth The Borrower’s / Guarantor’s attention is invited to the provisions of sec 13 (8) of the (for continuing and discontinued operations) -
PRAJAPATI PIN 401501 oniylpay . ng | SARFAESI Actin respect of the time limit available to redeem the secured assets. } . .
interest @ 14.30% p.a. till the realization. Description of Immovable Property 1. Basic & 2. Diluted: 0.30 -4.12 -1.30
2. PAYSRI RAM KUSHWAHA, | All That Piece And Parcel Of Mortgaged Property Of Resi- [07.02-2023 | 29/04/2022 |Loan No. HL/0027/H/14/100183 & Flat No. 401, admeasuring 1600 sq. ft. Carpet area along with the right of exclusive Note:
ISARAVATIJAYSRI dential Flat Details 202, 2nd Floor, H-1, VardhamanShrushti, & HL/0027/H/13/100275 LJse and pq‘ssesspthe'tgrrgcle ad'rnea;sutrri]ngD1154 Q. ﬁéonge 4tr;.F|o$|r, inthe bsuild.intg a) Theabove is an extract of the detailed format of Quarterly/Annual Financial Results filed with
X . . nown as “Dev Pooja”, belonging to the Devpooja Co. Operative Housing Society i isti i
KUSHWAHA AND JAvsRi r| Village Alivali, Vishnu Nagar, Tal. Palghar Mahim Road, Pal- 22/12/2021 |Rs.13,02,655.48/- (Rupees Thirteen Limited situated at North Avenue Road, Santacruz (Wes), Mumbai situated at land the Stock Exchanges under Regulation 33 of the SEBI (Listing and Other Disclosure
ghar West, Pin 401404 Admeasuring Are of the Flat 31:31 Lakh Two Th d Six Hundred Fift bearing Plot No. D-1, of Private Scheme of Gazdar and being partly part of Plot No. Requwe‘ments) Regulatlon§, 2015. The full format of the Quarterly/AnnuaI F|_nanC|aI Results
KUSHWAHA FRUIT 54 Ft Survey No. S. No. 38, H. No. Part II. S. No. 35. New S. : . anv;OPa'sZulfjg E'I;ht L(J)nnlri ty ggéof'lg\ilggPlznning Sgheﬂegﬁc;.slv of StaxntaC{r\:z an(ti) betingfa [?lorﬁor‘\sofgurv_?_yl N'?. glrizgas‘;axsvl\)llvebggir:&eavggbms:ﬁ(si xwzggecgr;ﬁgﬁe(s) and the listed entity. (URL of the
iv i y Ei % an admeasurin .75 sq. mtrs or thereabouts of village Bandra, Taluka WWW. X ! g
CENTRE No. 348. H. No. Part S. No. 311. S. No. 348/A. H. No. Part / Andheri, District MumbaigSuburban \?vith the registration District a%d Sub-District of For and on behalf of the Bcg-l;;i
Place: Mumbai Sd/- Authorised Officer, Mumbai Suburban. -
Date: 12.02.2023 Poonawalla Housing Finance Limited Date: 09.02.2023 Sdi- Place: Mumbai Avinash Jajodia
Authorised Officer
(Formerly known as Magma Housing Finance Limited) Place:Mumbai State Bank of India Date : February 11, 2023 Chairman & Managing Director (DIN-00074886)

( Tech, \
O oy, T T T PUBLIC ANNOUNCEMENT
\M O,
< “w A LAN A LI M I E D (Under Regulation 6 of the Insolvency and Bankruptcy Board of India
° ‘ Regd. Off.: 504, Samarpan, New Link Road, Chakala, Near Mirador Hotel, Andheri (East), Mumbai - 400 099, (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
w Ve Website: www.atlantalimited.in; Phone: +91-22-28322715; Website: www.atlantalimited.in; CIN: L64200MH1984PLC031852 FOR THE ATTENTION OF THE CREDITORS OF RAJMAL LAKHICHAND JEWELERS PRIVATE LIMITED
Ves with RELEVANT PARTICULARS
EXTRACT OF UNAU DlTED FlNANClAL RESU LTS FOR THE QUARTER & NlNE MONTHS ENDED ON DECEMBER 31 5 2022 1{Name of Corporate Debtor Rajmal Lakhichand Jewelers Private Limited
R In Lakhs) 2|Date of Incorporation of Corporate Debtor |21%! August 1997
Standalone Consolidated Authority under which Corporate Debtor is Registrar of Companies, Mumbai
Sr. Particulars Quarter ended Nine months ended |Year ended Quarter ended Nine months ended | Year ended Incorporated  Registered ______
No. 31/Dec/22 | 30/Sep/22 | 31/Dec/21 | 31/Dec/22 | 31/Dec/21 | 31/Mar/22 | 31/Dec/22 | 30/Sep/22 | 31/Dec/21 | 31/Dec/22 | 31/Dec/21 | 31/Mar/22 oo o, 3t Corpoate babir | U24230H1SS7PTC1 10243
(Unaudited) | (Unaudited)|(Unaudited)| (Unaudited) | (Unaudited)| (Audited) |(Unaudited)|(Unaudited)| (Unaudited)| (Unaudited)| (Unaudited)| (Audited) Address of the Registered Offce and, e\ o elgaon (Meharasha) 425001
1 | Total Income from Operations (Net) 324.98 472.00 545.67 | 1,351.06 | 7,935.68 | 22,482.08| 2,555.56 | 1,400.14 | 11,617.34 | 5,380.06 |20,552.54 | 34,069.45 Principal Office (If any) of Corporate Debtor) ™ '
2 | Net F’I‘Ofit/(LOSS) for the period Insolvency Commencement Date in respect _9"' February 202_3_
. f Corporate Debtor in Company Petition No. CP (IB) 543/MB-1V/2022
(before tax, Exceptional and/or ° .
Extraordinary Items) (660.33) | (120.07) | (168.44) | (948.29) 414.96 80.84| 569.64 57.80 | 1,121.00 | 365.22 | (881.98) |(27,017.54) Estimated date of closure of Insolvency|7" August 2023 (180 days from the Insolvency
. - Resolution Process Commencement date which is 9th February 2023)
3 | Net PrOfIU(LOS.S) for the period before tax Name and Registration Number of the|Name : Mr. Harish Kant Kaushik
(after Ex_cepnonal and/or 8{Insolvency Professional acting as Interim|Registration No.:
Extraordinary ltems) (660.33) | (120.07) | (168.44) (948.29) 414.96 | (20,141.64) 569.64 57.80 | 1,121.00 365.22 (881.98) | (39,066.68) Resolution Professional IBBI/IPA-001/IP-P01469/2018-2019/12340
4 | Net Profit/(Loss) for the period after tax Address and E-mail of the Interim|Address : F-1904, Sapphire Regency Towers,
after Exceptional and/or 9|Resolution Professional, as registered with| Kavesar, Ghodbundar Road, Thane (West) MH-
( p ; i .
Extraordinary ltems) (660.33) | (120.07) | (250.80) (948.29) 143.68 |(19,791.63) 569.64 57.80 | 1,038.64 365.22 |(1,153.26) | (40,247.36) the Board 400615. Email Id : harishkant2007@gmail.com
5 | Total Comprehensive Income for the Address and E-_mail to t?e used _lor Address : Unit No. 106, Kanakia Atrium-z,
X .. . 10 [correspondence with the Interim Resolution|Cross Road A, Chakala MIDC, Andheri (East),
per!og (Cfct)mptrISIng Zr(g;t(](LOSS) for the Professional Mumbai- 400 093. Email Id : irp.rajmal@gmail.com
Com (ﬁ nsi ax)l come (after t 660.33)| (120.07) | (250.80) | (948.29 143.68 |(19,787.94)| 569.64| 57.80 | 1,038.64 | 365.22 |(1,153.26) | (40,243.67 24" February 2023
omprehensive Income (after tax) (660.33) | (120.07) | (250.80) | (948.29) .68 |(19,787.94) . . ,038. . (1,153.26) | (40,243.67) 11| Last date for submission of clims (Copy of order issued by Hon'ble NCLT, Mumbai
6 | Equity share capital 1,630.00| 1,630.00 | 1,630.00 | 1,630.00| 1,630.00| 1,630.00| 1,630.00| 1,630.00| 1,630.00 | 1,630.00 | 1,630.00| 1,630.00 Bench in Company Petition (IB) No. 543/MB-IV/2022
7 | Reserves (excluding Revaluation Reserve was downioaded on 107 Februzry 2029)
as shown (in the Bglance Sheet of the ) 1 Classes of Creditors, if any, under clause (b) of sub-section (6A) of NIL
previous year ended March 31, 2022 _ _ _ _ - | 25,432.15 B _ _ _ B (32’021 .55) section 21, ascertained by the interim resolution professional
- ; 1 Names of Insolvency Professionals identified to act as Authorised Not Anplicable
8 Fbarfmngs F:el’ S:_are |n_tRup)ees Representative of creditors in a class (Three names for each class) PP
efore extraordinary items
K f (a) Relevant Forms and
(of X 2/- each) Basic and Diluted: (0.81) (0.15) (0.31) (1.16) 0.18 (24.28) 0.70 0.07 1.27 0.45 (1.42) (49.38) 14|(b) Details of authorized representatives|https://ibbi.gov.infhome/downloads
9 | Earnings Per Share in Rupees are available at:
(after extraordinary items) Notice is hereby given that the National Company Law Tribunal, Mumbai Bench has ordered the
(of ¥ 2/- each) Basic and Diluted : (0.81) (0.15) (0.31) (1.16) 0.18 (24.28) 0.70 0.07 1.27 0.45 (1.42) (49.38) commencement of a Corporate Insolvency Resoluion Process for Rajmal Lakhichand
s Private Limited on 9" February 2023.
Notes: The creditors of Rajmal Lakhick i s Private Limited are hereby called upon
1. The above is an extract of detailed format of the unaudited financial results for the quarter and nine months ended on December 31, 2022 filed with the Stock Exchanges under Regulation to submit their claims with proof on or before 24" February 2023 to the Interim Resolution Professional
33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format for the quarter ended unaudited financial results is available on the Stock Exchanges atthe address mentioned against Entry No. 10. ) )
bsit bseindi & indi d al the C \ bsit | tlantalimited.i The financial creditors shall submit their proof of claims by electronic means only. Al other creditors may
websites. (www.bseindia.com & www.nseindia.com) and also on the Company's website namely www.atlantalimited.in submit the proof of claims in person, by post or electronic means.
2. The unaudited financial results have been reviewed by the Audit Committee and approved by the Board of Directors at the meeting held on February 11, 2023. Submission of false or misleading proofs of claim shall attract penalties.
sd/-
FOR ATLANTA LIMITED Harish Kant Kaushik
Interim Resolution Professional
. . as Rajmal Lakhichand Jewelers Private Limited
Place : Mumbai Rikiin Bbarot Date : 12" February 2023 Registration No. IBBI/IPA-001/IP-P01469/2018-2019/12340
\Date : February 11, 2023 Managing Director ) Place : Mumbai Authorization for Assignment valid till 4th December 2023
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